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Pror. G. RANGA: How many mon-
ths will the General Manager take
before he could give a reply on a
representation made to him?

Surr O. V. ALAGESAN: That de-
pends upon the nature of the re-
presentation.

Pror. G. RANGA: Are we to un-
derstand that Government are satisfi-
ed with the General Manager’s action
—that though the reference made to
him is of such importance and conse-
quence, he is justified in delaying it
for so long?

SHrr O. V. ALAGESAN: In fact he
is finalising action in cases where he
has got the power to take action.
With regard to other matters we are
expecting his recommendations and
we may have them soon.

SHrr S. N. MAZUMDAR: Is the hon.
Minister aware that there are some
grievances relating to their scale of
pay and hours of work, but there are
also some grievances which can be
immediately redressed, that is, lack
of uniform?

Mr. DEPUTY CHAIRMAN: That is
what the General Manager is doing;
that is what he said.

Surr S. N. MAZUMDAR: But he
has no information; he is awaiting
his reply. Lack of uniform is one of
their grievances which can be im-
mediately redressed.

Surr O. V. ALAGESAN: It applies
to the whole of the North-Eastern
Railway—the provision of uniform;
the General Manager is attending to

1
.

Surr S. N. MAZUMDAR: But can
he give any definite information whe-
ther the General Manager is taking
any steps to remove those grievances?

Mr. DEPUTY CHAIRMAN: He said
so. Mr. Mazumdar.

[ RAJYA SABHA ]

to Questions 836

REWRITING OF ADDRESSES IN ENGLISH BY
PosT OFFICES IN LETTERS ADDRESSED
IN REGIONAL SCRIPTS

*121. SHR1 D. NARAYAN: Will the
Minister for COMMUNICATIONS be
pleased to state:

(a) whether it is still a practice
that post offices are required to write
in Roman script the names of the
places to which letters are addressed
if they have originally been written
in Devanagri or any regional script;
and

(b) whether it is a fact that post
offices are required to write the ad-
dresses of letters addressed to any
place in Hyderabad State in Roman
sceript if such addresses have original-
ly been written in any Indian script
other than Urdu?

Tue DEPUTY MINISTER ror COM-
MUNICATIONS (SHRI RAJ BAHADUR):
(a) Yes.

(b) Yes. Articles addressed in an
Indian language and meant for deli-
very at a place where the staff of the
Post Office are not acquainted with
that language are required to be
transcribed in English at the offices
of posting. This is whether the arti-
cles are addressed in Urdu or in any
other regional language.
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Pror. G. RANGA: 1 co not know
what is passing on between these two
gentlemen here. I would like to know
what it is.

MRr. DEPUTY CHAIRMAN: That is
why he is asking those {0 be translated
intc English.

[ 31 AUG. 1954 1
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Mr. DEPUTY CHAIRMAN: We are

| concerned only with Hyderabad. Don’t

go to Delhi, Mr. Vaidya.
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SR GOVINDA REDDY: Does the
hon. Minister know that these trans-
lations result in some devils? For

instance, Chittaldurg is translated as
Chittagong.

Sur; RAJ BAHADUR: Such m's-
takes might occur sometimes due to
lack of sufficient knowledge of geo-
graphy on the part of a particular offi-
cial,
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(1) the State Governments; and

(111) other employers, and

(b) whether all the State Govern-
ments have recognised the diplomas
awarded under this Scheme; and if
not, why not?




